zI TEM NO 1 REG STRAR COURT. 1 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I A 10-11/2007 in CIVIL APPEAL NO. 1704 COF 2007
BEFORE THE REG STRAR M K GUPTA
RAVI KHULLAR & ANR Appel | ant (s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)
(Wth appln(s) for nodification and office report )
W TH
I.A NCS. 5 AND 6 I N C. A NO 1705/ 2007
I.A NCS.7 AND 8 IN C. A NO 1706/ 2007
Dat e: 16/ 09/ 2009 This Appeal was called on for hearing today.
For Appellant(s)

Ms. S. Janani, Adv.

M. Naveen R Nath
For Respondent (s)

M s. Rachana Joshi | ssar, Adv.

M Prabal Bagchi, Adv.

M. D.N Goburdhan , Adv

M Vi shnu B Saharya, Adv.

M S Saharya & Co. , Adv

M  Yati nder Chaudhary, Adv.

M. D.S. Mhra , Adv

M. M A Chi nnasany , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

No order is required in view of Hon ble Court’s

order dated 2.11.2007.

(M K. GUPTA)
Regi strar

hj



